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THE VICE-CHATRMAN (SHRI M.
A. BABY): Shri Suresh Pachouri,
Not here. Shri Pragada Kotaiah. Not
here. Now we take up the discussion
on the Motion of Fhanks on the Presi-
dent’s Address.

MOTICN OF THANKS ON PRESIDENTS
ADDRESS—Contd.

.SHRI E. BALANANDAN (Kerala):
Mr. Vieé-Chairman, Sir, the policy of
the Government has been read out
by the President. Many things have
been saig in it, In the first paragraph

-itself, it is stated: “The country is

facing a very serious situation.” And
while we go through the whole thing,
we find that solution suggesied are
nil.  And when you go through the
first paragraph itself, g strange thing
ig Stated on behalf of the Government
by ‘the President, that'is a big advice
for us, - .

The basic principles,-1 am quoting:

“The basic priciples of _democracy,
secularism and socialism, the -very
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pillars of our country, our nation-
hood, shoulg be protected”, A govern-
ment came into existence at a time
when this country’s secular fabric
‘bag been threatened seriously and
that occasion had been utilised by
the minority section who broke away
from the Janata Dal to conspire with
the Congress (I) Party to see that the
V. P, Singh Government was ousted,
For what sin? The sin of upholding

The BJP wanted immediately and
physically to demelish the mosque
and wanted immediately erect a tem-
ple there. That means India’s secu-
larism they wanted fo give up and
they threatened and  that occasion
had been ytiliseq by Mr. Chandra
Shekhar ang others in
with Mr. Rajiv Gandhi’s party, the
‘Cengress (I) Party. That way this
Government came into peing, Sir, 1
want fo remind you about another
thing, which was the talk of the town
during that period. You see, Sir,
there are people who talk of high
-morals and values, but we have seen
that big industrialists, llke Mr. Am-
‘bani, were staylng in Delhi in five-
star hotels and I must say that—I do
not know whether I can put it like
this-—money bags, that wmoney-purse
was opened and Rs. 7 lakhsg to Rs. 70
lakhg were offereq to people,

SHR! MURASOLI MARAN (Tamil
Nadu): The figure is Rs. 50 lakhs.

SHRI E. BALANANDAN: [ am
sorry, the figures may be wrong. At
the same time a question was raised.
Out” hon. Members of Parliament be-
came a salable commodity, a buyable
eommodity in Indta, That is the silu-
ation.” That situation was ~created.
Whaf were they talkihg? High morals,
high values. But they were practisTig
tréachéry anq deceit, Treachery and
deceit  were practised and a minority
Government under Mr. Chandra She-
khar came into being and they are
telling us now to protect democracy,
secularism and socialism. How do
they * protect it new? Mr. Chandra
Shekhar pur Prime ‘Minister, is a
friend of many people. He is friendly

782 RS—10

connivanée .

[5 MAR. 19911

Pregident's Address 290
with everybody, ang I do not want to
pame many of them but only one
Swami, Mr, Chandraswami, He has a
great disciple, Mr, Adan Kbhashoggi,
He came here as a guest of a gentle-
_man. I don't want to name him.
The  Prime Minister also went for a
dinner with him and a Saudi Arabian
citizenr, . . Mr, Adan Khashoggi, had
“come here and he hag discussions

-with the Prime Minister and other
important personalities af the coun-
fry.-On what? He was offering to get
Government of India out of the finan-
-clal morass it was facing because of
‘the Qulf war. Mr. Adnan Khashoggi

-offered: “I shall help you. - I shall
give you a lot of -money”. This has
-besn discussed with the Prime Minis-
ter and others. Why is it? You agreed
to a condition by which they want
that yeu should go with the American
.ideas and ideologies and demand that
you should support the Gulf war. This
was the demand, I am told, made by
him, Though we are standing for . - high
morals and high values these kinds
of people who are known to-the world- a8
sples, agents ang arms dealers, etc.,
.are the friends of our Prime -Minister
to our bad luck. And they are not telling
‘ug that we have to fcllow high morals,
democrecy, - sccularism, etc. is- it being
followed by then? The Prime - Minister
Mr. Chandra - Shekhar, was . elected
Afrom a- --- comstituency with a plat-
form --- -against - the -~ Congress-I
That was the- platform; that was - the
-assurance he had -given to the people.
-He forget it aftar entering the other
House as a - Member of Parliament
and he instantly - found an alibi for
joining with the Congress, for receiv-
ing the support of the Congress, and
becoming the Prime -Minister of -India.
Whet values dees he-uphold?-Is it the
demecratic prineiples that he upholds?
Never did sueh kind of a situation
#rige-in the hisfory of India -This is
a situation -created by Mr. Chandra
Shekhar: -Demoeracy he dig not eare
for. Values of normal decency be
dig .not care for nor did he care for
secularism which is the real foundg-
tion of India’s Constitution, India’s
unity and integrity.” Therefore, the
<laim -whirh the President is making
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on behalf - of the Government has
simply no substance. The correct pic-
ture Of the situation has not been
presented by the President, Truth has
not been presenteq by the President.

Then, coming to the question of
Gulf war. This country has been ruled
by many Prime Ministers. All ‘along
after independence we were pursuing
a ‘foreign policy of mnon-alignment.
India is a big country even though we
are not strong in armanents, we are a
country  with  the  mighty strength
of its people. And we are
having a say on all international mat-
ters mdependent of this super power
or that super power. Wg are adher-
ing to our ommon to our poliey,
steadfastly. We are trying to mobilise
world opinion in favour of non-
alignment as  correct policy for deve-
lopment of democracy the world over.
In the present situation what did Mr.
Chandra Shekhar do? He found an
alibi and he allowed the American
"war planes to refuel in India, The
whole couniry, all the political parti-
‘es, said, “No, this should not be
done”, Yet what was the attitude of
the Government” Mr. Chandra She-
khar saig in this House, “I take the
responsibility  for doing it” A
wonderful statement he made, The
whole . nation wanted the refuelling
to be stopped. And how the Prime
Minister stopped the refuelling is an-
‘other question which shoulg be dis-
cussed in the House. Sg far our Par-
liament  proved that this country’s
policies were decided here in Delhi.
But now Mr. Chandra Shekhar con-
tacted the United States ang the an-
nouncment came from  Washington
that they were stopping the refuelling
of American war planes in India.
Now these things are not decided
here: these things are now decided in
Washington. That 1is the pilght into
which this country has been drawn
by the new setup, by the new Gov-
ernment of Mr, Chandra Shekhar.

They are talking of democracy. In
the Address of the President it is
said there is a serious situation in
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Tamil Nadu, The Assam Government
was dismisseq on the plea that the
AGP Government hagj <some connec-
tions with ULFA. A similar allega-
tion they made to dismiss the Tamil
Nadu Government. , They said the
Tamil Nady Government was having
connections with the LTITE and,
therefore, the Centre wanteg to pro-
tect the law and order situation there.
How the Centre is trying to protect
law ang order can be seen in Punjab
and Kashmir. Whether the Central
rule can restore law-and order-in the
country, whether it can maintain law
ang order in the country, we  have
seen -it -for ourselves- for - several
years, If at all the Government- felt
that the Governments of Tamil Nadu
and Assam were not -taking effective
-steps- against this kind of elements,
what -was the duty of the Govern-
ment?

The -Government of India should
have -given proper central - -police
‘assistance - to the Tami] Nadu Govern-
ment as well as Assam Government
to tackle the problem, With an elec-
teq Government there, with the peo-
ple’s support and the support from the
Centre, it would have been able to do
better than anybody else.” Can these
people do anything? In Tamil Nadu,
except for a few developments, ¢very-
thing was normal, Then, why was it
done? It was done to suit the politics
of the Congress (I) party in the coun-
try. This country is a big- country.
Some political party may come today
in power, another party may come to
power tomorrow. No party should
take such decisions which will have
longer effects, adverse effects on our
polity and politics. We have a federal
system of Government. The State
Governments are elssted by the people
just like the Central Government.
When the State Government is having
a majority, how capn the Centre come
and say, “You go out”? The people’s
will is being throttleg like this. The
law and order situation in Tamil
Nady was better than any other State
in the country. Take for example
Andhra Pradesh, Six or- seven dis-
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tricts there are more or less w:der
the de factp rule of the Naxalites.
What is the position in Tripura? In
Tripura I submit there is the Govern-
ment of Congress (I) party, but they
are behaving just like goondas, With
your permission I woulg lke to quote
ahere what our Finance Minister said
once. Our Finance Minister went
. there once in a different capacity and
this is what he said. “There is no
- legal Government which ig in exist~
ence.” But they are continuing today.
My point is that, if the Centre is con-
cerned about the law and order  Si-
tuation, the first priority should be
in Andhra Pradesh or Tripura, Why
did they go to Tamil Nadu? There is
another question. Ms. Jayalalitha is
powerful now. She has the support
of 11 Parliament Members. If these
people decide not to support, this Go-
vernment will go. THherefore, she
told this Government, if my support
is demanded, you should see that the
DMK Government of Shri Karuna-
nidhi is dismissed, On the demand
of Ms. Jayalalitha this has been
done. Shri Rajiv Gandhi also had
his own game. He thought there can
be a deal with Ms Jayalalitha for a
parliamentary seat for himself and
Assemply seat for her. This way
some deal was struck. Is it demo-
cracy? Is it for protecting the demo-
cracy framework of the country? Is
it protecting the federal structure ot
the rountry? The country is a little
bigger than the Congress(I) party
and the country is a little bigger
than Shri Chandra Shekhar’s potitical
party. The Constitution cannot be
tampered with like this. What has
@Abeen fone in Tamil Nadu and what
has happened in Assam is the same,
Therefare, these people are not pro-
tectmg democracy and our federal
* structure.

Then, eoming to the question ot
our ermemic situation, I would like
to sav one thing. Mr. Yashwant Sin-
has is a close friend of mine. With
all respect to him. T muSt say some-
thing about the financial position. He
merely sald that our finances are
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bad, I agree with him fully. What is the
remedy that he is thinking of? As
soon a& he came to power, he im--
posed a lot of burden on the people’
Already the people were suffering.
Now, the latest position is that there
is 12.2 per cent rise in prices.

4.00 p.M.

_Thervigre, every thing is in dolk
drums and that is the contribution
of Mr. Sinha, But what is the remedy
that he has suggested? He has glrea-
dy taken a loan of 1.8 billion dollars
from the World Bank and there are
certain  conditionalities attached to
that.. New he is trying to get ano-
ther ingtalmeni from them. With
your permission, Sir, [ would like to
quote here something from the “Hin-
dustan Standard? .of the 24th Feb-
ruary, 1991, wherein the conditiona-
lities have been mentioned, Now,
what are the -conditionalities impo-
by the World Bank for the second
instalment of the loan? With your
permission, Sir, I will now quote:

“They 4re Jeregulation of In-
dutry, more lencouragement of
foreigns investment, Uberalisation
of foreign trade, major reforms in
public  sector enterprises  including
privatisation, major reforms in the
financial gedtor, particularly. rela-
ting to the banks’ lending rates to
be determined by market forces,
reforming . financial ingtitytions
such as the IFCIL IDBI and the
. ICICL”

“These are the conditionalities. - Along
with these, Sir, there I§ another c¢on-
ditionality which has been proposed
and it is that all the subsidles should”
be reduced. There is yet another--one:
and that is that there should be no
wage rise without rise in  producti-
vity and there should be freezing of
wages and possible refrenchment.
These are the. conditionalities impo-
sed, They have also proposed thaf
the total deficit of the country
should be reduced from 8.5 per cent
to 6.5 per cent. No‘w before us there
is a document which’ has been placed
on the Table yesterday by the hon.
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ourahle Finance Minister in which
these conditionalities, from Ato Z
have heen agreed to. The Fmance
Minister is placing the Vote-on-Ac-
count and the Budget on the Table
for the Indian Government. But the
total policy of the @Governmeng is
decideq in Washington! So, what is
it that is being sold pow? The whole
economic freedom of the country Is
being sof[d. That is one thing. There
is another thing also. You know that
the third-world counfries today are
spending nearly 1,445 billion dollars
per annum for servicing their IMF
loans. Remember, the figure is 1.445
billion dollars, ang it is for servicmg
their loans. 'I'herefore, many of the
third-world countries are now in a
debt trap and it is in this way that
Mr. Sinha wants us also to go. He
is going to put India in a debt trap
if the present policy is pursued.
What is the panacea that is being
suggested? It is suggested that the
public sector will become  effective
if privatisation comes- in, What is
the total worth of the private eector
in the country now? If you take the
question of employment, the organi-
sed - private_seclor in India .does not
bhave -mugh . -empleyment - potential
apd the empleyment._ potential in the
private sector in the_country is com-
ing down and it is -net . contributing
much towards - employment. The
capital jnvested, the- working capital
invested, in the private sector is
from the money from the financial
institutions © owmed by the Gover-
ment of Indta which are in the public
sector, So, the private sector today
is being run with publicc money, with
the money of the -public. wity the
money of public secfor and it is
this money which -is being utilised
by the-Private sector they- say that the
privafe seéttor is very efficient. Who are
the people’ who ~~say this? It
is the Americans. - Now, if you go
through  the Budget papers, you will
find that many suggestions have
been made by the Government, by
the Finance Minister - himself.

[ RAJYA SABHA ]
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But he did oot say anything about the
liberalisation policy by which everything
is allowed to be imported in the country.
Things which we produce and in which
we are surplus in many sectors are allow=
ed to be imported in the country, Things
which we produce and in which we are
surplus in many sektors are allowed to be A
imported under OGL. I give you one
example. with 'your permission You know
that titanium, which is a costly material
which is being produced in Trivandrum,
in Kerula, in two factories, the total pro-
duction of which is not being sold in India
and in respect of which we are able to
meet the total requirement of the country
has been put under OGL by the Govern-
ment ov India That means what? They
can bring everything. Who is to control?
Nobody ocontrols. That means the total
fiability, cxternal liability ,increases by
these loads of policy liberalisation. I know
Mr. SinMa in a statement was against the
V.P. Singh Government ,and he correctly
opposed this policy, But now what hap-
pened? 1 do not want to say much. But
he has explained the position which he has
changer. Therefore, what is happening
now? Yt this position is taken and agteed
to by us, if this kind of economic policy
under vhe guidance of IMF is going to
India’s economic freedom,
will go phunt and our country will be ina
regular, permanent debt trap. Everything
will be decided by them. Then what is
the othwe way? There are 50 many ways
to avoid it. I do not want to go into
that. “yhat would be a part of the discus-
sion on the Budget

Then, Sir, while speaking about Tamil
Nadu uwnd Assam, I forgot to mention
some! other things Mr, Barnala, Governor
of Tamif Nadu at that time, did not send
any report. Normally, the practice up to
that day when the Government of India
dismissegi the Tamil Nadu Government,
thel disndssal of amy Government was
done on the report of the Governor con-
cerned, saying that the situation is bad,
etc. Mr. Barnala found that in Famil Nadu
there was nothing to report. ‘There was
ng swck sérious law anmd order- position
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in Tamil Nadu for discussing the Tamil
Nadu  Government how did the
the Presldent satisfy himself? I do mnot
know. His ageint, his man, who is there in
Tamil Nadu, Me, Barnala, did not sead
any repott. Mr, Barnala who did not send
a report has been penalised. He was
transferred to some ofher place, But he
said: I am not a clerk of yours, I do
not want to continue. And he resigned,

Another Governor, Governor in Bihar,
said in a public statement that the Govern-
ment ¢f India wanted that Mr. Laloo
Prasad Yadav should a0t be allowed to
seek a vote of confidence in the House
and as such the Assembly should not be
summoned, There were the directions
given from here. What is strange is that
when the Chief Minister wanted to call
the Assembly why should the Governor
intervene in the affair of the Chief Minis-
ter, which is his own precrogative? For
that what happened? He has been dismis-
sed, Where is our democracy going? This
way, Sir, the total democratic framework
of the country is throttled. That is what
the Government is doing, 'What is the
-present position about the communal situa-
tion Mr. Chandra Shekhar was discussing
with everybody. He was telling us day
in ang day out that, “I, the Prime Minis~
ter of the country want to discuss every-
thing with every body.” Okay, Good,
But what is the  result? The
result s the same as it was
before. Now, it is stafed that the BJP Is
taking a stand that India should be a Hindu
Rashtra. That is thelr public stand.
They are also telling us that they are
opposed to secularism which is enshrined
in the Constitution which is a fundamen-
tal position of the Constitution They want
to give some other inferpretation 1 do
want to comment, What is the position to-

day? Aprit 4 or some other day a big

demonstration is going to come. Their
demand is to demolish the mosque from
there, And T am not worried about cons-
tructing a temple somewhere I am wor-
ried about one thing. If 10 to 11 erores
of Muslims and the majority of Hindus
in the country are going to be divided
into two on the basis of caste and commu-
nity, where is India, where will be India's
unity? Our country’s unity is based on
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secularim. And each religion is given a
right of worship without hindrance o
without interference from the Govern-
ment. That is the guarantee given by the
Constitution. The BJP has taken a stand
and withdrew its support to the previous
Government, That occasion has been uti-
lised by Mr. Chandra Shekbar to come

-into the Government, to got into the gaddi

of Government. Therefore, Sir, he had
and he has a soft cormer for them. But
in totality, today, the situation is furtber
worsening. We have seen communal riots
throughout the country. I have visited
mapy . places. 1 do not have time to say
all that, But the only point I want to
tell here, Sir, is that today the country’s
unity is being threatened, Hindu-Muslim
divide is being intemsified. Thereffore, Siry
This has to be arrested,

Finally, Sir, before I conclude , I must
say two or three things more. In the Pre-

"sident’s Address, there was a reference to

workers, I am that the President has
said that the workers are the people who

“are doing very well, producing everything

and keeping the country’s pace of progress,
It is very good I must thank the Presi-
dent ang the Government for saying that

‘workers are very good. What i3 their

practice? During Mr. V, P. Singh's Gov-
ernment, they had taken certain steps for
the workers. The workers were fold that
they were going to be given participation
in the management, They were akso told
that they were going to get a new law of
industrial relations. And they were also
told that the right to work was going to

‘be made a Fundamental Right, And Sir,
“on¢ important step taken by Mr, V. P.

Singh’ Government was that victimisaﬁon

‘agdlinsg Railway workers was quashed.

What did the new Government do? The
decision  of tha previous Government 1is
not implemented “with regard tq the Rail-
way workers, And all other decisions taken
by the pre]voiozzs Government have been put
in cold storage. What is the position of
the working class today in the country?
2;25,000 factorles are sick. Many of them
are closed and a ma;orxty of them are go-
‘ingv86 be closed Major industrfes Ijké

-texelles ave in crisis. ‘One part of fextilés

is in crisis, Jote ¥ in’

absolute  crisis;
“What

is the redult? Several millions of
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_workelns are finding it difficult to live.
_Their lives are affected. No. word is sail
about it. It is only said that the workers
are important. Sir the question today is
that the workers intelrest is forgotten. What
_ever they do is against the workers. Pri-
.vatisation is. not the panacea for every
. disease. The workers are the main peo-
_ple either in the public sector or in the
private sector, They are producing every-
thing, This Government wants to give
the capital accumulated by public free to
_others. That is the endeavour. And the
_workers are not being offered anything.
_‘What _about the agricultural
.workers ? .Sir,.you know the .previous
Government assured us that a Central law
for the agricultural workers is going to
be brought. Is there any talk about it?
No, that is forgotten. Government then
took steps to bring in land reforms in the
.9th Schedule. Ts there any talk about land
reforms? No, there is no talk about it.
-8ir, you know what is the plight of youth
~today, -There are graduates and post

- graduates who are agitating and are forc-

-ed to - quarreling with father and the
mother.- What is the way out? 'There
is no way out. The earlier Government
-was talking “of some steps; that is also
-gone. This Governmeat came to power as
I'told you by treachery and deceit and is
continming - a - policy against our national
interest, against democracy, agalnst our
own federal. structure. Communalism is
~going" on- unabated.. The situaton in Pun-
-fab and-Kashmir is also going out of hand.
-You remember Sir, in Kashmir my friend
-Saifuddin Soz's daughter has been kidnap~
ped. She is not seen now. The “whole
-family is in distreiss. That is the situation
in Kashmir.- What-is the situatfon in Pun-
-jab? The situation in  Punjab is very
-serious today: Today our Prime Ministe:
-was amwering in this house that every-
thing-is fine. What ‘are” the statement be-
ing made by Mr Mann? He is behaving
~just -like a -parallel Government. He was
-offering that-he will seind one lakh of peo-
-ple to Gulf-to join- American army. Now
.today - hel-is vaying “I am going to send-
-~ many “thousands "6f people to Kuwalt
Hfor—the - re-construction -work”, as if he is
a8 - jindependent Government himself. But
o -pesction “is ‘coming from the Central

'BA.BY):'
‘permission of the House to nmominate Dr.
'G. Vijaya Mohan Reddy as Vice-Chair-
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Governmet except saying that they are
willing to discuss. This is giving encour-
ageiment to the militant there, Therefore,
the country’s unity, integrity efc. is in
danger. The country’s freedom and the
country’s policy of non-alignment etc., are
being done away with by Mr, Chandra
Shekher Government. Therefor, I want,
this Government to go as quickly as possi-
ble. Today the tota] symptoms are bad.
The de facto rules are not here. They ,
have gone. The question today discussed ¥
are waste of time according to me because
all these things are manipulated. The de
facto rules are thininking of sending end
Mr. Chandra Shekhar Government. [ am
told—I may be wrong perhaps—that Mr
Rajiv Gandhi wants to come back. For
that an atmosphere is beiing built, This
exercise started early in the morning. Tn
the morning they were in love and after
Question Howr S‘hOWin!g hatred. A hate—
love syndrome is enacted in the Hous.
'So, Sir, I demand that this Government
should go immediately, That will be the
salvation for the comntry,

THE VICE-CHAIRMAN (SHRI M. A.
Now, I woulg like to seek the

man, as no other Vice-Chairman is avail-
ablel,

[The Vice.Chalrman (Dr. G. Vijaya
Mohan Rgdgly)‘ in ‘the Chair]
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five minutes.
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i ope I ieda sl gt

sfops oS gy 4 gl oS Yy
e Bbd o &5 en ln g UyS
WS 358 K ppliggeS v & 132
e IV & A x84 a Ul
Gy Joke Uy (5 gl oS et
Ut Mgsde Sf - ey Lef
- a Uy wi o gilyfan
UM apie oad K pilyyfan
PRV 4&M@M¥l&l;¢
E pilysem  (goe W S e
- gake SOy WS A o ol
- 2 Opge M2 Tl - ey o
P2 oW lee S gy
G A A g B et

[5 MAR. 1991 ]

President’s Address 34 6-
P s daly  Up e Jlst
Y TS SRYY S JRTOT PR T O
& = & 0l g Jogy o gFykanh
gt Wy ,‘-l.) 9> ug.,Jh*..‘J‘
P2 pildkee - 2 W e ly
¥ Sl e M VNS Al e
i b WS WS e D

SRV AN RPN N

~a Gl -yl S B gy
~A iy &g - 2 ,M)s)r-z &
oo d e S alelsd
O L AP EYY RRYCENE] P
MCLIRTLURE

qralo 0w b ety UyS 42 ue
I want this Government to wake up...

Coran - e 2y S ey apm

Jdl‘-'s Q?Sdl;fuﬁhd)"a
2 Jhe ¥ Sylaw qalo at o

now this is a fashionable word, nobody
knows.

- o S S Tl € ke
Sl O B S S e
Salgas]  Zammply Sppgli EaapRal
-2 e S ltesl Wage
pipikn sl pUgsaS e S ol
u’&u' -2 '«S) vy U et
syt 53 ¥y 2 4 oslpeS S
L7 R P { DR GRS T

aals] Spo 3 2 K2 b pld
AR B R il L

o® uf Sl d AP e
2 0ol s - a Ul 3987



347 Motion of Thanks on [ RAJYA SABHA ] President’s Address 349

[ yolte J’A] .
wl gk - Jalg Uy g 2y
K- S @l e g
o dely oS plaaeS yae &y
E dyY ey 8 93 Shys wilal
- KayS Jouy piligaes yoil

Communalism in
one community, will breed communalism
in the other community.

o - o WS gine Lol
B I e
s Sla ek = 43 Ky S ¥
‘_g“%ué-!%u&"l#s L&SA uﬁs
are 3wl sy e I
e (nb--&'én) R B R
& W g & d ¥

mainly due to Ram Janambhoomi  etc.
<€tc.,

S o ale WS o o e
o dely S 1sd oS (Sbe (uf
ey > th S e gpe
T T S U e
pix oy € oS eolsls & WRyw
VahyS Jo of omawn onlt (ompnt
S D TR BT O - Nt
Wiegie 95 2 UyS (ls K olup
L,:Lx..,o.u - o o g M oS
b e Cate &adyet = jeaky
ot dpes @l iy Sy
¥ VS e PRagoln 43
by ] - B e dy B
W om o A Sy
o oV e e el
R g 2 Uit o W o]
el g e waliegos o

R (Rl e el gl g
Mol e 2y Wi 2l
A%' 1.4«&'«9 L'f".“' ,S uSLQx-ulw

. !M&'én) NP
My Kooy So 4
O

P ol ey gaMe s

-8 LKag o7 ¥y gab FeSy igyds
P @ alo e I§ ol <)
8 bl pede &y iKigsS 3
&2 ytn = g 0] fakune | g
et g et S LRagy @y
Y (E50 XV TR Y - R g
Fiy Chipdd yRade | yuilighls o735
Aade (K] glyee = gib
o Ry ) 8wl e e
K e £ e gleran

2 N N FUR FUR VS N VY
Ul glo Ml pofym 5891
K oad - & U" use  gals
- A& gy ol ] UpS Jantat
w oA e Sty SN ey
ot ol d Kl ey Ll
V& aamn yo<ey - & LS )
WPl Ry i T (S s
L &5 o oy Syl y0 = &
B8 S oW et i eale
Lo gar S - La Y guy
U8R iyt I pd S - e
vt 2y W e Sl S
oW 2 Wy Kha - 2 Wy S



| Rad

349 Motion of Thanks on

wlilmay el -Lpes 30 5]
pud S R gl (o] - yeb LS
U sty g2 eTha gulew
S Sl oY - dwmuo il yal
S 8 af 8 ook xS gl
-8y dyn S &S 2 ey Wla

Ky = 2 Pk JOU e e

¥ ool gl el by - 2
W G5 enles &S5 il Ufyao
Glea - o yaeli] £ ol &t
‘659' Qj 9 - @ h ¢ s
peayies aybed (1S - Ll b fs

e At e ol Rl

B gl i &S LS Yay w
Kl g0 5y 3 -2 Ky
oI L P PU W R PO
S mily &8 K LSy - LasS
s A e Sl S
Wl - @ Byb € dage I iy
Xt Sy K o B ey
G ored Ul @t (S5 ogt
Lk Al mrmphd ] Ky
L PPN T FOUPRRE | S 7Y
b Sl T ghgSye - Sl
sl &2 Spady $rady galy CKUyuyalyd
Ll wale 0o e par e
o nle oXhe oy 4l g
of o cop Wl UyS iy ay
S ¥ [V PRSI M PR S Y
Pt 0 omndd ) e
S - Waale U 68, S

Koy S ) R g

7" &

[5 MAR. 1991]

President’s Address 350

& LS g ] - ypedipasy
o s B ey s sty
P I - gee K ga yale g
P RN IR P
o 2KiggS 338 2ntlopr vy o<
yeudhpustsl Sty of -2 g o
'é‘-&‘ecagn,mdy,ﬁk '
oymye el 3 e W wle
et £7 ypedhpats) Ky gy gl
I R X ST R R L e
oS o ypelhpatyl Kby o (83
oot Sal pp ay L) SlS 4,8
SS I gae &5 bugn -8 o S
I am no economics expert.

S Ky o PS5 g3 ame Ko
Fye K A0 o oyl 5 YWy
ey (e 2 3393 (ol - & Mo
ot Jy Wa & e Iy
@ ol £ 19V e JeVY
TR SORNY TRV W
K3 pyl ) e wiie Y Y
i - ¥ pleie Al (B
W o el e e I
“Why this Ministry?

-l 8 - @
e Oy Al e e Kol
S Hsly o - 0
oY dole Ul x4
il - o O Ju el
Ent Uy A o5 gyl (gl
S g0 N awe ol - WS

d’zuln % ¢.<3,¢‘



351 Motion of Thanks on

[iendsy yoikn r2]

o dhysis S Ky oY S5
o § B iy 308 A8l (K
o oS & ok
d W U e o Je
55 Iyg Sl = 2 eS = 2 Lyamy
it is a monster.

s ,J’.J Eupd 45 2 b,n o
W 585 i - LaS I eage g2
S g0 weadyee oS yaal LS
Sl o & o S Nias
o5 Oua Ll A ymadlswsyl
ot $50 e ol e ee € Ls
O IO = oS kg @ UxKe S
Fel st - e 6] e
WArfr = v (pes oS el
My & =t - 8-

u,’w»\ﬂ l’ - Lﬁs

oS ale
FRRTRICA ¥ SO, JEYCIVEN
Apant i 928 Rl LS 403
€ alle Loy 38 90 Kyl 8
Odt i S B - 2 kS
islsher oy 2 ) - 2
] e Sty S & gptunhe
J el S e 43RS Llay
LJ"""" ,5 Jarndy - ‘_’b :I o
K Ul 2 aenl - Ba WS,
‘7‘ TR R KR CRCor
afy Sl 2 Ly 8 S35 A
- da & o - o9 db
" = Unsp - S 20
BT = Ganay 1y oS kel
“W S S el K gy 38

[ RATYA SABHA ]

President’s Address 352

W e
s e R gIph anSE ame
WU 08l 695 ae eyl ohy
el ptn oyl - & o HS gyt
ot 1YY Sl - g9p Wema K
8 o5 Sl dul LK g
mplid = s ] Sk e hatligRuyl
Jeid &8 gl - A WS - (3
SO gty K ~ 2 LS Edega]
19v9 3l e dnlasl jla - 4
S R TRY V[ IR e YT To
W W o el _guf _gha
Sl & 8 ap gl e - LS
- b oSS U ypeShgantyl
- B S T ke dpdla
bl & A &g WS e
- 2 bt U 4y
d o K Sy & ~.Jf
agt pie S pRKae Shey s
o] - oo W ) A oy
e e Pl eple gun
e Sl ame - ole e
Syl 4T Fwmy -
arbe @l el agld -
sae » bl o L4 S doe
- dmer P e - Biey S
&Y 30 & Kol ae phem Sl
e ol - 2 Syl Sty 35 Ae
ol & WS 4 e t—ﬁ’élﬂ-
R u"‘ﬂ‘“"'
ydyle JW S e By ¥
55 omt " yban] g8 K] g’

- HA&LD )\&d

b e
¥ Al

-

q



353 Motion of Thanks on
“iy Jp P i Ll S 2
s S TR %
e STV S 2 QK Jg.
aay S BABugyt S a1y
Ush ai) o5 o o5 eadiays 1+ 93
2y el gy ey
....y')"“ (:T - v):! L] LS
> & o ,_.“ ot & eryleaite
'S -2 GanRis] e o
S PPN [ NS N
Ak & flu Jeps o ae

v L e

whagryel pryd - 2 S a oS

;;S o 8- yad 3, Jleza) € aa)

e ldki e

[5 MAR. 1991]

- AK PR

President’s Address 354
TR TIC R & L VRN PR

S R B U AR
N medaegs o 85 & S LS
ot eS8 Sty o
i ol 8 e - Kol g s0u.
oV b2 LS e ST ey
LS WS il Jod - & LS eamy
oelly Sl o gt -
ke 4wl - yen Sl
e U e Jla B il
pbe Ity ] 57 - Ky
g - W E ey SSla NS
wlaldt o s 4 £y &
o JCRT J SU SR Y
BN R P PO

- ottt AlS S g g
It § a2 U P2l Y

The - function of such - organisations
have improved because the losses have
been less as compared to those of last

year, Js it not absurd?

ot e B oad Lo S
wyf  AS geedS Sl S
I e 138 Al A8 el
pF 45 B s U hae 88! e
o e gae el oS 8y
JO e o eyl g S gBl0
e S et - dele U s
ﬂ'-‘ J".A'-,:-:-Al-’ P13 SRCA N I R
33 gagst & g by o Reli] g3
"™ ¥ S LAk oS miSple g
J SXG ¢3S - Lad poedh

;e ek - L8 S Al
st &t 98 ot o

782 RS—lz,

v e e W

il o5l 8 Ll plae g
F ot e 8 o JLS Ay
Ll N ofla S e saT
Ugn LAsSo S)8 et &2 of Pha
yPedhpunty) Ly o) e ka oS
P Bl gae allie L
BT TS IS pin i,Sv sTgtS

- o e s o e

Edaglyed Lif 381 £ gy Sy

Slag gae M8 = 2 ey pS3 K
Y ER o) RO I SR - FIYON )|
L1 8T e - Gyp Wes e )
& 3K g5 P pRede (Shegla
et S - EEpo Wpige =l

Jisg - a S8 b g Jakag



355 Motion of Thanks on
[‘3&4 yo b gyd]

e WS & o) - gmyy JRaseS
2 W e gkl gae - 2
9Py JReseS  JA8ad - & Lo
K e G Jilige o S
kel - e 58 Sy o5 o
ot UK gy g LSS 67 LS
S
ame Wl 93 - gy JlassS
Za3gy Uy & 2 LS U,h - 83l
wamdbe S yPy SRS JAay of
il gyuyd ¥y uan 38 iy
W splme K kg - 2 By oS

(B S ). a L,

Eade 93 b By oS (XX gy
U e Jeslasd Sl & gae
JRessS Bayi & - § of Ly
e S A A 5l Ky
- Lo udy ylip gleinls
Jsei - Kgn gaed per o80T e
Gr hud 9> pU & ywey PagsS
sl 5 o5 o suf - 2 ey g
o b & e i - @ e
U g &G NS S e
B $laS =l o Upedl gf
s P 1o &g a5 € u;Lx, i
sot® By Ly ks yo 4y -y
95 90 WL Y gy Syl yaen)
ploedgo 2) Sl - paid Uy dge
o @ ol ¥ e S
ot K ey K LS &S Logags
Usa

2 iy S b

[RAJYA SABHA ]

s @ Py oS Jowl

President’s Address 356

Jl&&;‘ a L G,& éf &434)
L}‘Jl; &y -
oy - e

ustht 8

w oV S omey ITages

oy gPU e
90 &3 - | y40  yita>
Sla S ! 40 40 L) K
wr KIS - g by S exd
Sy Lo = 2 lag pae o Hile
S S e g et ol o8

p3ly)gKare - e
A& 2l 5 glailed - pldg.
FKyw ol - 235 o KN &S
s dmy) g0 o oS ASlag _,
CYly e S WS e 2
SR A w2 Sye g Joay
S5 gyS oS a5 e L
s Lul 2 Jaf 00 K gy

- pudpSyedd

- & i) S
UUq é’&ﬁ ”, Ko :L"eé
U‘-x*,ékn W r.b - u*b Jb'-%

WEasds il Eade Saglady S
oS S5 bgrda oF gunSyad e
S oS = yeR xS ey'ouy8s
Kl

syl - &

,-u L Likhe LSR8 t’)

- é 05.1,3 dl:J ’ ".Lj g c,-g”.‘,.g -

FUEN ds,‘ Ko A K, j,s
s bt gyl Wk 3y 2
[FE 9 PR & e e T TR
irSged Sl gyl yae
g ) dy» v Ve - A e
oh 8 gt K S ge aiMla
¥ Mg eled &S - B yagm

b

v

\"



ot S Y - e S W
L PR LYV IR PN
&Sy ShppSgetd oS I - A LS
SR & xyy SRS A @

b e S &5 8 g% Ly

v..:md%uﬁ-*ue:@wr’

You have disfranchised the people of

this city, You have no right, democrati-
cally speaking,

il o Kl gumySeesd S\
ut S AREy aygen K gKpm
v b e dule ae =iy
et B A 2 1 2w,
Bl e aed - Baly Upr g
> peeml - _st pmiy$saS  Jlao
;35 wwdrfyed ol ol - & 88
d e ’3 S € it 2
pily'sfam - WISLR 1a8 5ol Lo Ury o0
- b W S s ml g
N Y I P
LI VY IR P AR
o > Q‘L‘-r““ nyd 5i3e oylen
04"“!"--2 248 43 oS o'
L3 r:”m‘ J-"A v & 8,,L=u
s 2 g
rr“r" m-‘ W O - aildge
e S oe A m e el S
7/ PR N el S ; A
R AR TR Wt S B

!

t
t
I

{
}

357 Motion of Thenks on  [5 MAR, 1991] President’s Address 358

o S5 gl K - yen IS a3
- et b Ry o JU’ S s
WS (15 &t Ciyo (yam e 3
& YRegsin oS O 4 o Ly a8
O enslen of pS Jo Jlae
- b W Wge - ek )
2 Al - @Na oMy ped
B3 Ugge Jlaxe § A3 o 2
S e set g2 g = giyS
P L s Ber gyl e
S T T A R
JT 02 e oK - yer g
bpde S =g WS - 4 gmy
My - olaks] 0L =Yy Lilpe
- oPe A S s 1S 49
oS @ e - S Wbl 8 Uiy
had gy 2o 2ee3dee W vy i
- Sy Ul e A

[‘, & peliad - L)'*m’

THE VICE-CHAIRMAN (DR. G,
VIJAYA MOHAN REDDY): May I,
with your permission request Shri K. G.
Maheswarappa to take the Chair.

HONOURAHLE MEMBERS: Yes.

The vice Chalfman (Shri K, G. Mahes-
warappa): In the Chair,

THE VICE-CHAIRMAN (SHRI K. G.
MAHESWARAPPA): Mr. Gopalsamy.

SHRI V. GOPALSAMY (Tamil Nadu):
Mr. Chairman, Sir, the address delivered
by the hon, President of India is a state-
ment full of hypocrisy, deceit and fraudu-
lent conspiracy, Sir, after incorporating
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the anti-defection law in the 10th Schedule
of the Constitution a group of defectors,
54 defectors who could not constitute the
quorum of the Lower House of the Parlia-
ment, has been allowed tg form this Gov-
ernment by the hon. President of India.
Thereby a simister fraud has been com-
mitted agains¢ the 800 millions of India.
And this Government is an illegitimate
offspring created by treacherous betrayal
and fraudulent conspiracy. The Father of
the Nation, the Mahatma and Pandit
Nehru would have turned in their graves
at the assassination of democracy in the
courtyard of Rashtrapati Bhavan*

This country has one pride that it is
the greatest democracy of the world.
Today by this sinister conspiracy India
has been made a laughing stock before
the eyes of the people who cherished and
championed the- cause of democracy. Who
is responsible for this fraud agains¢ the
people of India, against democracy? In
all humbleness I would like to raise my
accusing finger against, *of....
(Interruption) Yes, of course Chana-
kya was a great man, One part of
this city has been named after Chanakya
where all the embassies of the foreign
countries are located. Never before did
this country wiiness the President of India*
going to the extent of moralising, prea-
ching sermons about the virtues of a
coalition Government, after having allow-
ed this puppet Government to take the
reing of power, and quoting what was
happening in the European countries. It
is* that the President of India in his ad-
dress on the eve of the Republic Day goes
to defend this Goverament, the forma-
tion of this Government, goes to elaborate
the virtues of a coalition Government. We
neve, expecteq that the honourable Presi-
dent of India would go to the extent of
saying that this Government of Chandra
Shekhar would last for another four years,
Is it permissible in this country under law,
under any law, under the Constitution?
What  anthority has the  President
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of India got to give a certificate that this
Government will last for another four
years?, ...,

SHRI MURASOLI MARAN: It is cru.
mbling now, )

SHRI Vv, GOPALSAMY: Its days are
numbered. No, the hours are counted. As
Mr. Arangi] Sreedharan rightly cautioned
the other day, don’t forget the Ides of
March approaching you. Yes_ this is the
month of March where the marching or-
ders are prepared to throw this Govern-
ment out. But they want to march in.
That is the paradox, the painful paradox,
those who have no mandate from the
people. ..( Interruption)-. .. .because they
have the confidence and hope that the
same* will relp them, they have confiden-
ce and hope in the same* They know, the
Congress Party, if they go to polls they
wil] lose their deposit in many constitu-
encies, The obituary of this puppet Gov-
ernment is being written somewhere with-
in the four walls of some room inside the
Parliamen; ¢ this moment, But, Mr. Rajiv
Gandhi will go down in the annals of the
history of this country as the man who
destroyed the Congress(I) party. He is the
man who buried the Congrss (I) party
thousand fathoms deep, Sir, our hon. Pre-
sident in his Address has stateq about de-
mocracy and a'so his Address narrates
about the unity and integrity whicp are
under severe threat and stress. 1 would
like to ask a question whether the writ
of union Government is running in the
Valley of Kashmir today. No_ Is the writ
of the Government running in the State of
Punjab today? No. Is the writ of the
Government running in the State of
Assay, in the North-East today? No, We
may sit here. ws may pass resolutions
and motions extending President’s Rule,
sitting under the magnificent dome of this
House, My heart goes out and I share the
tears of Mr. Saifuddin Soz. I wish his
daughter should return home safely. Who
is responsible for the deterioration of faw
and order and the rise of extremism ip the
Valley of Kashmir? W, remember the
personality of' Sheikp Abdullah who roa-

*Expunged as ordered by the Chair.
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red. like a lion that this part of the land
should go. with the rest of India_ But the
Congress(T) Party wanted to destroy the
National Confereace. But they could not.
Then.they did put him in the throng and
then they adopted the technique of the
Congress(T) Party, The teghnique is very
simple: “Bridge friendship and then bet-
_ ray; stap in the back and- finish.” This js
the technique and the modus operandi of
the Comgress(I) Party. So, they wanted
to destroy the National (wafetence. Of:
course, we feel very saq that the tomb of
Sheily Abdufiap has to be protected by
the armed forces today. But, why is ex-
tremism . raising its heag in the State of
Kasheir, in the State of Punjab and in
the State of Assam? It is because the ver-
dict given by the people of those States
was kicked out, the mandate given by the
people .of those States was thtown in the
dustbin By the authority of the Delhi
Gowersmhent

. .[The- Deputy Chairman ip the Chair]

When the people of those States atlow-
ed the regional parties to form the Gov-
ernment, the Delhi Durbar used the ulti-
mate dagger, that is, article 356. So, the
verdict of the
through the ballot boxes was destroyed
by Delhi using article 356. So, the people
in those States were shocked and petple-
xed: Is article 356 so unassailable? Is it
so powerfu] a weapon? Then they thought
what weapon they have got to counter
article, 3567 we got a verict through the
baHot boxes. But, the verdict is thrown
away. So, what weapon should we take
to counter article 3567 Ultimately, some
of the youths, many of the youths—I am
not defending them--thought ‘that the
only way to counter article 356 was to
resert to violence and extremism, Even
the epic, the Mahabharata says that when
all the channels to get justice are exhaus-
ted, the final weapon is battle which was
established in Kurukshetra Therefore, the
youths of these States took to arms and
violerice. But the Delhi Durbar has not
learnt any lesson.

THE DEPUTY CHAIRMAN: What is

_Delhi Durbar?
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SHRI T. R. BALU (Tamil Nadu): Xt is
the Central Governmen; in Delhi. ’

SHRI V. GOPALSAMY: It is the Gov-
erament here in Dethi

THE DEPUTY CHAIRMAN: I thought

you wete referring to some restayrant in
Delhi.

SHRI RAJ MOHAN GANDHI (Uttar
Pradsh): It is vanishing now.

SHRI V. GOPALSAMY: Madam, I am
not referring to any Mughal Durbar, They
have mot learnt any lesson. But, in the
namg of the umity and integrity of the
country, in the name of patriotism, they
wanted to bulldoze the States and, there-
fore, they have dismissed the Tamil Nadu
Government, the DMK Ministry headed
by my great leader Dr. Kalaignar,

It is Mr. Chandra Shekhar. who is cal-
ling himself a disciple of Acharya Naren-
dra Dey and Jayaparakash Narayan. He
gave a promise, he gave an assurance, “1
will not topple the DMK Government, 1
wil] never dismiss the DMK Ministry.”.
He gave this assurance when our Chief
Minister, Chief of the DMK Party met
him. When somebody calls himself as a
disciple of a great man, people wilj think
that because he is the disciple of a great
man, he will have some. values. Mr, Sikan-
der Bakht has quoted Jesus Christ. A fa-
mous passage in the New Testament
comes to’ my mind. Jesus Christ was sit-
ting at the table to share the bread along
with his 12 disciples before the day of his
' ' among you
wil] betray me?”, Then, Jugdas Iscariot,
who betrayed him later, tolg him, *I will
not betray you.” and asked, “Is it 1”.
Then Jesus said, “You have said s0.”.
But finally, what happened? After the
betrayal, when condemnation was ordered
in the Court of the Governor, the consci-
ence of Yudas Jscariot pricked ung he
threw 30 silver coins into the church and
hanged himself. T do not say that such a
thing should happen to anybody, I do not
want_to denigrate Judas because he had
some conscience. But these people here
are saying. “I am the disciple of Mr,
Chandr,, Shekhar.”, “T am the disciple of
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Acharya Narendra Dev.”, etc. but they
have no conscience at all Madam, just
ten days befofe the dismissal of the DMK
Government in Tamil Nadu, a great per-
sonality of this country who suffered
eight years of detention under the Brmsh

rule, came to Madras to participate in a
function. He said, “A gentle breeze of
peace is blowing throughout the State of

Tamil Nadu, Whey the State of Tamil
Nadu is compared with many other Sta-
tes in this country, It is absolutely peace-
ful.” Who is that great personality? It is
none othe; than the former President of
this country, Mr. Neelam Sanjiva Reddy.
Is he a DMK man? Jusy after four days,
another great personmality of this country,
came to Coimbatore to participate ip a
function, @ wedding ceremony, and he
said, “By God’s grace, by the grace of
the Almighty, Tamil Nadu is ruled by
Dr, Kalaignar.”, Who is that great per-
sonality? He is none other than the for-
mer President of this country, Gyani Zail
Singh, But this Government of Mr, Chan-
dra Shekhar, took the orders from its
master—till yesterday they were his mas-
ters; but I do not know what is going to
happep t; him tomorrow—dismissed the
DMK Government in Tamij] Nady using
the same* For what reason these people
are often visiting the residence of Pamela
Bordes of South India? To get some or-
dersy Because the other day, that is, in
the month of December when I was quot-
ing Lady Macbeth, somebody asked who
is Lady Macbeth of Indian politics? I
told them I do not want to name any-
body. But I did not elaborate on that day
what happened subsequently to Lady
Macbeth. The king was murdered ar the
behest of Lady Macbeth. Byt the final
destruction came not only to Lady Mac-
beth but alsy to him who obeyed the or-
ders- of Lady Macbeth. After committing
the crime, Lady Macheth said....(Inter-
ruptions), A little water clears us of this
deed—these are tre words of Shakespeare.
Then what happened? That lady started
walking iy sleep; somnambulism started.
She becomie a mad woman One day she

*Expunged as ordered by the Chair.
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committed suicide, Fina] destruction came
to al] those who heeded her advice, Those
who were thrownaway from power came
back to sit in the saddle. That is what is
going to happen in Tami] Nadu. The
DMK  will come victorious with flying
colours.

RE. STATEMENT TO BE MADE BY
THE PRIME MINISTER

THE DEPUTYy CHAIRMAN: Mr.
Gopalsamy, at 5,30 we have a statement
by the Prime Minister, It is 5.30 If you
want, you can continue later. Let the
statement be over, because the statement
has to be finished.

THE PRIME MINISTER (SHRI CHAN-
DRA SHEKHAR). -Madam Deputy Chair-
man, at the invitation of the Prime Minis-
ter. .

DR. NARREDDY THULASI REDDY
(Andhry Pradesh): On a point of order.
There is no  quorym in the House.

THE DEPUTY CHAIRMAN: Let me
count

SHRI CHATURANAN MISHRA
(Bihar). Tt is the convention of the Rajya
Sabha. It never happened, You know it
better. (Interruptions).

THE DEPUTY CHAIRMAN. Let me
count first and then we will see what can
be done, Meanwhile, let the Prime Minis-
ter continue to make his statement and
then we will...

DR. NARREDDY THULASI REDDY:
L-et the quorum be there first.

THE DEPUTY CHAIRMAN: Let me
count Give me a chance to use my ari-
thmetic and count the number,
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